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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
{ OEPARTMENT OF REVENLUE )

NEW DELPIs. THE 1§ ‘*"P['H v

- (INCOME=-TRX). - -

Moo 94X (F.N0.197/103/91-1T.A.1.):  In exercise of the pouers

conf'erred by subeclausge ?iu) of clause (23C} aof Section 10 of the
Income~tax Act, 19617 8&3 ef 1961), the Centrel Government hereby,
notifies ®3ardar Vallabhbhal Patel Memorial Socisty, Ahmedabad® for
the purpose of the said subeclause for the assessment ysars 1989=9Q
to" 1991«92 subject to the following conditions, namelyi-

{i) the assesses will apply its incoms, or accumulate it for
application, wholly and exclusively to the obhjects for
which it isestablished; : "

(ii) the assgssee will not invast or deposit its funds
- (other -than voluntary contributions received and
mzinteinad in the form of jeuwellery, furniturs ete.)
for any period during thes previous years relevant to
the asgessment yesars mentioned above Jotherwise than
in any one or more of the forms or modes specified in
subrsection (5) of ssction 11}

(iii) this notification will not apply in relation to any

* incoma, being profits and gains of business, unless

the business is incidental to the attainment of the
objectives of the asssssea and ssparats bocks of

accounts are mainfained in respect of such business,

PPN
( 55K, CAATYERIEE
OFFICER ON SPECIAL DUTY

To

The Manager,

Govg¥Fnmant aof India Press, '
Ring Road, Mayapuri Industrial Axrea ,
(Near Rajouri Garden), Nauw Delhi,
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. Digocotos of inme-@. ax

Copy %ol
Tho Prosident *ﬂam::aahtra Sta€o Women'a wouncil, Toun Hall,
{Central Lihrg ly}s S. Bhagat Singh farg, Bumbay=-400023,

Tha Directo meawtan{ ERenptiono) , bombay with rof. to bla—
Lottar Ros Dl ?*)/a 289/ 48 9::-9? datod 15e11w1990,

Dirvector Genoral(l, T.Exomptiona), 10, Diddlotsn Row, Colcutta-71,
ALL Chiaf Coomisaionuro & Oiroctars Geonoral of Incofiewfax,,
Oirostar of Inme—-tax{ﬂSPuPR), Hew Dolhi, A

i

Dircotos of Inohe a-ataxiD&HS), Diroctor af Incuma—tan(ﬁudit;

Diroctor of Inchme=tax{IT), Director of Ino moetax(Systams
pr Vigilenca)é Dizector of Inmmfhu(i‘ecauerﬂ
4 11 officers &

| Bactions of-tho CuB.0.T,, Mou Dolhi,
Comptroller & Auditro Gonoral bf India, fow sani(2 copias).
Bullatin ﬁeetim of tha Dirogtorate of Inspoction(RSPEPR) e Ballhd,

Qircetor Gmnra af ?:aining, fla‘;:ianal Academyof Divoct Tomos
Nagpue{5 mp&ao.

Joint Sgcrotary(
fHigw Oolhi,

-Tha Chiaf Contrdllor of Accounits, Central &‘aaw of Dimct Tonug.
Helluck; Vikos #hava n, Nouw 0dibd.

I.Fsue(Central ~| acd 6f Diroct Taxsce).

mni'atr-y of L{au & Juoticao(Deptt, of i;agal. APFulES),

( frg,V, RARIKRISHNAL )
SECTION DFFIGEN,



